425 Matters Under
Rule 377

bring joy to the pcople of Kashmir,
who have all along sufferecd the misery
of shortage of essential commodities,
exorbitant prices and other concomi-
tant economic deprivations, due to the
closure of the present national high-
way during the winter months and the
rainy season.

. =

I uige upon the Union Ministry of
Transport to take notc of the magni-
tude of the problem and explain the
same Lo the Planning and Finance
Ministry in right perspective, so that
the difficulty could be solved for ever.

(ii) Working of Jawahar Lal Nehru Uni
versity.

SHRI E. BALANANDAN (Mukunda
puram) : Sir, what is happening in
Jawaharlal Nehru University today is not
only the concern of the students, teachers
and Karmacharis alone, but is the con-
cern of the entire democratic-minded
people of the country.

Sir, the admission policy which the
JNU authorities have taken will deprive
the students from 16 States and a large
number of socially and economically
deprived students.  This policy will only
cater to the privileged sections of our
society. This change in the admission
policy not only is a move to alter the
basic character of this University, but
also has bearing on the educational
policy in the country as a whole.

Sir, the University failed to achieve
any of the targets set by the Government.
With regard to the utilisation of funds
for 19¢0, thereis a  shortfall of the
targets : For Coastruction, the shortiall
is 65%; for Built-up area, the shortfall is
66%; for Students-Intake, the shortfall is
14%: in Faculty Position, the shortfall is
267%. ' :

This failure to achieve the construction
target has deprived the University of
Hostels, Auditorium, Canteen, etc. Till
now, 44 successive Enquiry Commissions
have gone into the corruption cases, but
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no action was taken in any of the cases.

Thercfore, I urge upon the Govern-
ment to set up an A'l-Party Parliameatary
Committee to go through all these
allegations and consider ~ the 8-Point
Dcmands of the JNU Stud.nts’ Union.

(iii) Setting up of a Super Thermal
gower Station at North Karampura,
ibar.
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“giT g fqaal 97’ gL 9%
gt g 1 gfau fagiesr Cgad
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fastdl goa1ea & fMU eazgs QY ar
arIeT F FIAF “gErl Asr”’
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Fqd: 9§ IFIT A AT F3qT § fF ag
I FIOG FIIAT &F § I 19Ny
fasrel ot #Y TIAT FI T HAGA A
fastd &1 F4T T FR)

(iv) Reported loss of Urea at Barauni
- Plant of Hindustan Fertilizers.

sl SAOH FeEr (g9w") @ 3q7-
sq& wgiad, fggead @wiedigsik &
FAA GrE FTEA I FAT w17
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MARCH 2, 1984

Matters Under 428
Rule 3717

FIfeAT & faars &Y s wrarg
aua & 1T

(v) Financial Assistance to Nagaland
to help farmers who lost their crops
duc to rccent natural calamities.

SHRI CHINGWANG KONYAK
(Nagaland) : I want to draw the atten-
tion of the Government with regard to
demage of crops in various parts of
Nagaland last ycar.

Sir, as a result of torrential rains
during the monsoon period last year,
there had been devastation of standing
crops due to flash-flood in various part
of Nagaland. Such damages wecre again
followed by chattering losses of ripended
fields during the month of Octobzr, 1983
due to high wind.

Detailed statement showing the extent
of losses to the farmers had been submit-
ted by the State Government for grant of
Central assistance. But so for no financial
assistancc has been provided for the pur-
pose. The Central Government owes its
responsibility to provide financial assis-
tance for the purposc, as this is a natural
calamity.

I would, thcrefore, wurge on the
Government thiat immediate steps should
be takcn to provide adequate financial
assistance to the State Government for
the purpose.

(vi) Demand for a separate Master Plaa
for removal of slums in old Delhi.

SHRI BHIKU RAM JAIN (Chandni
Chowk) : It is a matter of regret that
the DDA, instecad of looking to the
problems of Delhi, recmoving of slums,
helping the poor residents living in dingy
and insanitary katras, finding suitable
places for commercial purposes to cater
to Delhi’s needs, has been busy in build-
ing tenements or beautifying other places
outside the walled city called Shahjahana-
bad. The newly-built houses have not
solved the miseries of the slum dweller,



